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Civil Appeal No('s) . 6561/ 2004
M S. ESCORTS LTD. Appel I ant (s)

VERSUS

COMWNR. OF CENTRAL EXCI SE, FARI DABAD Respondent (s)
(Wth appln. For ex parte stay and office report)

W TH

C. A No. 457/2006

(Wth Ofice Report)

C. A No. 9469-9470/ 2010

Date : 22/04/ 2015 These appeals were called on for hearing today.

CORAM :

HON BLE MR JUSTICE A. K. SIKRI

HON BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Appellant(s) V. Lakshni kumar an, Adv.
M P. Devanat h, Adv.
Vi vek Shar ma, Adv.
L. Char anaya, Adv.
Adi tya Bhattacharya, Adv.
R Rarmachandr an, Adv.
Hemant Baj aj , Adv.
Anbari sh Pandey, Adv.
Anandh K., Adv.
Raj esh Kumar, Adv.
In CA 457/ 06 Meenaksi Arora, Sr. Adv.
Rahul Narayan, Adv.
Mohit Si ngh, Adv.

For Respondent (s)
In CA 6561/ 04&

457/ 06&App. i n 9469-
70/ 2010

Jai deep Qupta, Sr. Adv.

Ni sha Bagchi , Adv.
Rashmi Mal hotra, Adv.

Suj eeta Srivastava, Adv.
Pooj a Shar ma, Adv.

B. Krishna Prasad, Adv.

Shyam Di van, Sr. Adv.
E. R Kumar, Adv.
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Kri shna Sri ni vasan, aDv.
Digitally signed by
Sunan Wadhwa
Dat e: 2015. 04. 22
Ms. Sanj ana Ramachandr an, adv.
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Reason: Ms. Ceethi Arya, Adv.

M . Abhi shek Vi nod Deshnukh, Adv.

M . Udayaditya Banerj ee, Adv.

M. Sameer Parkh, Adv. f or

Ms. Parekh & Co.
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UPON hearing the counsel the Court nmde the follow ng
ORDER
Heari ng concl uded.

Judgment reserved.
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